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INTRODUCTION 

1 Raj Rani Poonam Chairperson of the Committee on the Welfare of Scheduled 

Castes Scheduled Tribes and Backward Classes having been authortzed by the Commuttee 
पा this behalf present this report on the reservation/representation of Scheduled Castes 
Scheduled Tribes and Backward Classes in the Irrigation Department Tourtsm 
Department Women & Child Development Department Industries Department PWD 
Water Supply & Sanitation Department and the action taken by the Government on the 
recommendations as contained in 1its thirtieth Report of the Commaittee on the Welfare of 
Scheduled Castes Scheduled Tribes and Backward Classes 

The Commuttec examtned the Administrative Secretaries of various Departments 
referred to पा the report Accordingly the report 15 based on the replies furmshed by the 
departments/autonomous bodies explanations and clarifications received during 
deliberations and further observations/recommendations made by the Commuttee 1n this 
behalf The paragraph (s)/recommendation(s) which have not been included 1n this report 
have been dropped by the Commuttee after fully satisfying themselves A brief record of 
the proceedings of each meeting has been kept separately ता the Haryana Vidhan Sabha 
Secretanat 

The Commuttee wish to express पिला thanks to the Administrative Secretaries of 
Departments referred (0 पा the report and their representatives who appeared before the 
Commuttee for oral examination 1n regard to the reservation/representation of Scheduted 
Castes Scheduled Tribes and Backward Classes पा the respective Department/antonomous 
body b 

The Commuttee are thankful for the whole hearted and unstinted co operation 
extended by the Secretary/Deputy Secretary and 15 staff 

RAJRANI POONAM 
Dated Chandigarh the CHAIRPERSON 

27th Februarv 2008 

(1110



REPORT 

The Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and 
Bachward Classes for the year 2007 2008 was constituted on 7th April 2007 85 a result 
of the motion passed by the Haryara Vidhan Sabha m पड sitting held on 13th March 2007 authonizing the Hon ble Speaker for nomnating the Members of the Commuttee 
and aiso appoint the Charrperson of the said Committee 

Smt Raj Raru Poonam a Member of the Commuttee was appointed Chartrperson 
of the Commuttec by the Hon ble Speaker on 7th April 2007 

The Commuttee held 56 stttings till the date of presentation of the Report 

The first meetmg of the Commuttee held on 11th April 2007 was addressed by the Under Secretary who explained the scope and functions of the Commuttee 1n detai] The 
Chairperson while thanking the Hon ble Speaker for nominating her as the Charrperson 
of the Commttee and also assured that with the Cooperation of the other Members the Commuttee will work for improving the lot of down trodden sections of the society 

The Commuttee 1n 1ts meeting held on 17th Apnil 2007 selected the following 
Departments for examination dunng the year 2007-2008 The Commuttee decided that 
material already recetved trom the Departments may be placed before फिट Commuttee 
and the material formation if any required for the use of the Commuttee may also be 
called from the concerned Departments 

(1) Imgation Department 

(1) Tourism Department 

(11} Women & Chald Development Department 

(1v) Industries Department 4 

(v) PWD Water Supply & Sanitation Department



2 

IRRIGATION DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 24th Apnil 2007 asked 

the Financial Commussioner & Principal Secretary to Government Haryana Irmgation 

Department for supplying a statement showing the reservation/representation of Scheduled 

Castes Scheduled Tribes and Backward Classes 1 Irrigation Department for the year 

2004 2005 2005 2006 2006 2007 as 1t stood on 31st March 2007 within a fortmght in 

the prescribed performa The matenal concerning the Irrigation Department was recetved 

by the Haryana Vidhan Sabha Secretanat on 19th February 2008 The Commuttee 15 

pained to observe that the Communication was sent to the Financial Commissioner & 

Principal Secretary 10 Government Haryana Irrigation Department on 24th Apnl 2007 

with the request to supply 30 copies of reply within 8 forthmight from the date of receipt 

of the communication positively but the department did not care to supply the reply 

asked for by the Commutiee even after 1ssuance of five rermnders by Haryana Vidhan 

Sabha Secretariat to the department to expedite the matter at the earliest as the work of 

the Commuttee was held up 

The Commuttee also regret to point out that the department dud not even extend 

the courtesy of acknowledging any of the reminders 1ssued by Haryana Vidhan Sabha 

Secretariat 

As the reply of the department to the questionnaire framed by the Committee was 

not recerved 1n time therefore the Commuittee observe that oral examination 15 useless 

without examining/studing the reply given by the department 

Durmng the oral examimation of the representatives of the Department the 

Comnuttee took a serious note for the lapse and regret to observe that the work of 

the commuttee 15 not being taken up seriously by the department 

The reply of the department शा this regard was recerved only on 19th February, 

2008 by the Haryana Vidhan Sabha Secretariat therefore the Commuttee could not 

proceed further due to paucity of ime 

TOURISM DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 24th छाप 2007 ashed 

the Frnancial Commussioner & Principal Secretary to Government Haryana Tourism 

Department for supplying a statement showing the reservation/representation of Scheduled 

Castes Scheduled Trnibes and Backward Classes 1 Tounsm Depariment for the year 

7004 2005 2005 2006 2006 2007 as 1t stood on 31 st March 2007 within 8 fortmight in 

the prescribed performa The Tinancial Commussioner & Principal Secretary to 

Government Haryana Tourism Department vide his letter No TM/O7/E 1/1611 dated 

22nd May 2007 suppled the required information 10 respect of Tourism Department 

The Commuttee orally examined the representative of the department on 27th December 

2007 

The Commuttee satisfied with the reply given by the department 85 no shortfall 

of Reservation was found by the Commuttee m फिर Tourism Department



WOMEN AND CHILD DEVELOPMENT DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 24th April 2007 asked 
फिट Commissioner & Secretary (0 Government Haryana Women and Child Development 
Department for supplying a statement showing the reservation/representation of Scheduled 
Castes Scheduled Tribes and Backward Classes 10 Haryana Women and Child 
Development Department for the year 2004 2005 2005 2006 2006 2007 as it stood on 
31 डॉ March 2007 within a fortmight ता the prescribed performa The Department supplhed 
फिट information vide letter No 22491/EA1/WCD/2007 dated 31st August 2007 and 
letter No 24490/EAI/WCD/2007 dated 14th September 2007 पा which 1t was mentioned 
that the mformation earlier sent may be treated as cancelled 

The Commttee, because of shortage of time at 1ts disposal could not scrutinrzed 
the information supphed by the Government 

INDUSTRIES DEPARTMENT 

The Haryana Vidhan Sabha Secretaniat vide letter dated 24th April 2007 asked 
the Financial Commussioner & Principal Secretary to Government Haryana Industries 
Department for supplying the statement showing the reservation/representation of 
Scheduled Castes Scheduled Tribes and Backward Classes पा the Industries Department 
for the years 2004-2005 2005 2006 2006 2007 as 1t stood on 31st March 2007 within a 
fortnight in the prescribed performa The Department supplied the information vide therr 
letter dated 20th June 2007 and 270 July 2007 The Commuttee scrutmized the material 
and orally examined the departmentai representatives The Department supplied the reply 
1n 8 consohidated form whereas पट department should have supplied the reply पा details 
category wise During फिट course of oral examination the Commuttee recommend that the 
department may supply 1ts reply category wise so that the vacancies may be identify 
separately The Department may also informed the Commuttee about the categories wise 
number of posts filled up and the categorywise number of post lying vacant together with 
the reasons thereof The Department agreed to supply the desired information withm a 
week ) 

The Commuttee was sorry to note that फिर Government failed to supply the 
required infermation till the finalization of this report. Thus the Committee decided 
that the Government may be asked to supply the desired information to the 
Commuitee within a period of three months 

PWD, WATER SUPPLY AND SANITATION DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 24th April 2007 asked 
फिट Financial Commissioner & Principal Secretary to Government Haryana PWD Water 
Supply and Sanitation Department for supplying a statement showing the reservaton/ 
representation of Scheduled Castes Scheduled Tribes and Backward Classes पा Haryana 
PWD Water Supply and Samtation Department for the year 2004 2005 2005 2006 
2006 2007 as 1t stood on 31 st March 2007 within a fortmght 11 the prescribed performa 
The Department suppited फिट information vide letter dated Ist May 2007 for the year 
2003 2004 to 2005 2006 and No 22/9/2007 4PH dated nil regarding RME staff group 
C&D for the year 2003 2004 to 2005 2006 and again on 8th June 2007 supplied the 
information for the year 2006 2007 as 1t stood on 31 st March 2007 The Department 
supplied the required information as under 
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After gong through the wnitten reply submmtted by पार department and oral 

exammation of चार representative of department 1n respect of various categories एवं 

posts the Commuttee observed that due representation be given to the SC/BC 
categories m the above said posts and shortfall occurred का varous categonies of 

posts be filled up and Comumttee be informed about the latest position
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GENERAL RECCMMENDATION 

During 2007 2008 while examining various departments the Committee observed 
that the departments did not send nformation required by the Commuttee पा spite of 
remunders 1ssued by the Haryana Vidhan Sabha Secretariat with the result that the work 

of फिट Commuttee was para lysed and the Commuttee was unable to function property 

The Chief Secretary to Government Haryana have already 1ssued mstructions to all 
departments on the subject which the Committee observed have not been adhered to by 
various departments The Committee therefore took a serious view of the lapse and 
recommend that the Chief Secretary to Government Haryana may agam take up the 
matter with the Admimistrative Secretaries
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IMPLEMENTATION OF RECOMMENDATIONS/ 
OBSERVATIONS AS CONTAINED 

IN THE 30TH REPORT 

The Commuttee scrutimzed the replies submutted by the Government and the action 
taken on the recommendations/observations of the Commuttee 8५ contained पा 15 1 101 
13th 14th 15th l6th 17th 23rd and 25th reports The Committee noticed that 1 case 
where replies were not received from the Government and information was not expedited 
by the Government the Government was reminded by the Haryana Vidhan Sabha 
Secretariat The Commuttee also orally examined the representatives of the Government/ 
concerned department/autonomous bodies for not expediting the required information 
with regard to the action taken on the recommendations of the Commuttee 

The recommendations/observations which are still outstanding and are shown on 
the following pages alongwith further observations of the Commuittee for implementation
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INDUSTRIES DEPARTMENT 

The Commuttee again pamed to note that the Industries Department has not taken 
any interest m informing the Commuitee about the action taken by the Government aganst 
the errmng Officers/Officials who did not mitiated action 1n supplying the information to 
the Committee 85 observed by the Commuttee पा 15 28th 29th & 30th Report 

The Commuttee agam recommend the Chief Secretary to Government, 
Haryana may be requested for holding an enquiry and mtimating the outcome 
withm six month as earher observed पा 29th & 30th Report 

EDUCATIGN DEPARTMENT 
The Commuttee agan selected Education Department for 15 examination 

The Haryana Vidhan Sabha Secretariat vide letter dated 24th May 2006 asked 
the Financral Commuisstoner & Principal Secretary to Government Haryana Education 
Department for supply a statement showing the reservation/representation of Scheduled 
Castes Scheduled Tribes and Backward Classes पा Education Department for the year 
2003 2004 2004 2005 2005 2006 as stood on 31st March 2006 within fortnught inthe 
prescribed performa 106 Government supplied the requrred nformation vide letter No 
27/23 2006 Co 1 dated 22nd August 2006 only in respect of Higher Education The 
mnformation 1n respect of Secondary आएं primary Education was not supplied पाप the 
finalization of this report The Committee scrutimzed the information पा respect of Higher 
Fducation but could not orally examine the representative of Government because of 
pauctty of time at its dispersal 

The Committee was soxry to note that reply to the observations of फिट 
Commtttee as contamed प्रा 1ts 29th Report has not been supplied by the government 
till the finalization of the report. The Commnttee therefore agamn recommend that 
action may be taken as per recommendation contamed n 1ts 29th & 30th Report 
within three months and the committee be informed accordingly 

PUBLIC WORKS (PUBLIC HEALTH) DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letter dated 24th May 2006 asked 
the Commussioner & Secretary to Government Haryana Public Works (Public Health) 
Department for supplying a statement showing the seservation/representation of Scheduled 
Castes Scheduled mbes and Backward Classes पा Public Works (Public Health) 
Department for फिट year 2003 2004 2004-2005 2005 2006 85 1t stood on 315 March 
2006 within a fortnight ता फिट prescribed performa The Commuttee scrutinized the reply 
recerved from the Commussioner & Secretary to Government Haryana Public Works 
(Public Heaith) Department vide their memo No 23/15/2005 PH(4) dated 28th 
September 2005 and observed that the Commuttee would like to know the position of 
reservation पा class I दा पा IV posts category wise which was communicated to the 
Commuissioner and Secretary to Government Haryana Public Works (Public Health) 
Department vide Haryana Vidhan Sabha letter dated 2nd June 2006 and reminder were 
also 1ssued from time to time 

The Commattee, therefore took a serious view of the laps on the part of the 
officers/officials for not supplying the requmred information and observed that strict 
action 15 required to be taken agamst the erring officers/officials, which may be 

mrhated/completed within three month at the Ievel of the Government under 
intimation to the Commattee
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POWER DEPARTMENT 

The Haryana Vidhan Sabha Secretariat vide letler dated 24th May 2006 asked 

the Financial Commussioner & Principal Secretary to Government Haryana Power 

Department for supplying a statement showing the reservation/representation Scheduled 

Castes Scheduled Tribes and Backward Classes पा Power Department for the year 2003 

2004 2004 2005 2005 2006 as it stood on 31st March 2006 within a fortmight पा the 

prescribed performa The Financial Commuissioner & Principal Secretary to Government 

Haryana Power Department vide his letter No 16/10/06 4 Power dated 12th September 

2006 supplied फिट required information 1n respect of Haryana Vidyut Prasaran Nigam 

Ltd only Thereplyof HPGCL UHBVNL DHBVNL were notsupphed till 

the finalization of the Report The Commuittee could only scrutimized the information 

concerning the Haryana Vidyut Parsaran Nigam Ltd but could not orally examine the 

representative of the Government because complete reply was not supplied to the 
Commutitee till the finalization of the Report The Committee was sorry to note that the 

Government have not taken any care पा supplymg the complete information till the 

finalization of फिट Report 

The Commuittee therefore recommend that latest position may be intimated 

to the Commuttee at the earhest
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Procedure for dealing with implementation of the recommendations/ 

observations of the Committee on the Welfare of Scheduled Castes 

Scheduled Tribes and Backward Classes 

(@) 

®) 

© 

@ 

(e) 

® 

® 

&) 

After a Report 1s presented to the Haryana Vidhan Sabha copies thereof will 

be forwarded by the Secretary Haryana Vidhan Sabha directly to the 

Administrative Secretaries concerned with the subject matter of the Report 

The Admunistrative Secretaries concerned with the subject matter of the Report 

will consider the recommendation of the Commuttee on the Welfare of 

Scheduled Castes Scheduled Tribes and Backward Classes a copy of the 

letter being endorsed to the Head of Department concerned simultaneously 

General recommendation will be dealt within the Welfare of Scheduled Castes 

and Backward Classes Department 

The Heads of Department concerned <hall furnish their comments on the 

recommendations एव फिट Commuttee on the Welfare of Scheduled Castes 

Scheduled Tribes and Backward Classes of the Admunistrative Secretary 

concerned on receipt of the Report of the Commuttee 

The Admimstrative Department concerned wili then take immediate steps for 

the implementatian of the recommendations of the Committee concerning it 

It will take the case to the Minster Incharge of the Department of the Council 

of Mimisters as the case may be 

The case m which the Administrative Department does not agree with the 

recommendations of the Commuttee will be forwarded to the Secretary Haryana 

Vidhan Sabha with detailed reasons for comments Then Secretary Haryana 

Vidhan Sabha will forward these comments to the Department of Welfare of 

Scheduled Castes and Backward Classes to examine such case and offer their 

comments 

The Adour strative Department will then take immediate steps for arriving at 

a decision 11 such cases to the Mmuster Incharge of the Department or to the 

Council of Minsters tfnecessary for incorporating in the Memorandum for 

the Council the view of the Department of Welfare of Scheduled Castes and 

Backward Classes 

After a decision has been taken at the appropriate level the same will be 

communtcated to the Secretary Haryana Vidhan Sabha by the Admmistrative 

Department with 8 copy to the Commusstoner and Secretary to Govt Haryana, 

Welfare of Scheduled Castes and Backward Classes Department 

Cases mvolving disciplinary action and financial and other irregularities 

should be ptaced before the Minister concerned or the Council of Mimsters 

as the case may be even though the recommendation of the Committee on the 

Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 1s 

proposed to be accepted The cases involving financial iregularties will 

mnvartably be decided 1n consultation w 1th the Finance Department
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O The Secretary Haryana Vidhan Sabha will prepare statement showing the 
actron taken on फिट Report of the Commuttee and place 1t before the Commuttee 
Further comments of the Commuttee 1f any will be communicated to the 
Admunistrative Secretaries to the Government of Haryana for necessary action 

The Vidhan Sabha Secretariat will maintam a list of outstanding recommendations 
of Commuttee on the Welfare of Scheduled Castes Scheduled Tribes and Backward Classes 
and periodically remind the Department concerned A half yearly report ending on 30th 
June and 31st December will be furnished by the 15th July and 15th January to the Director 
Welfare of Scheduled Castes and Backward Classes Department by the Head of 
Departments/Administrative Secretaries about the implementation of the recommendation 
of the Commuitee Every effort should be made by the Administrative Secretaries/Head of 
Department to expedite फिट action on the recommendations/observations of the Committee 
and this work should 96 treated as a general rule on Top Prionity basis 
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